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BEFORE THE NATIONAL GREEN TRIBUNAL, KOLKATA

O. A. No. J.!.6... of 2023 (EZ)
(Previously o. A. No. 479 of 2022(PB»

Krishna Chouhan Applicant

Vs.

State of J.harkhand & Ors Respondents

Affidavi t on behalf of Respondent No. 02 I

Jharkhand State Pollution Control Board in

compliance of order dated 04/07/2023.

I, Yatindra Kumar Das, S/o Late K. K. Das presently

posted as the Member Secretary Jharkhand State

Pollution Control Board, H.E.C, Dhurwa, Ranchi and

am duly authorized and here by solemnly state and

affirm as follows: -

I.That, at present, I am working and posted as the

Jharkhand State Pollution

H.E.C, Dhurwa, Ranchi and as such,

well acquainted with all the facts and

of this case.
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2.That, I have gone through the order dated

04/07/2023 passed by the Hon'ble NGT, PB, New

Delhi and has understood the contents therein.

3.That, I have been authorized to swear this

affidavit on behalf of the Respondent No. - 02,

Jharkhand State Pollution Control Board (JSPCB)

by the Competent Authority. Further, it is stated

that I have gone through the relevant files and

records in the present case.

4.That, it is humbly stated and submitted that the

Hon'ble Tribunal in its order dated 04/07/2023

was please to direct the project proponent to

comply with the recommendations made by the

Committee constituted vide order dated 04.01.2023

by 15.08.2023 and the Committee was directed to

visit the Colliery on or before 31.08.2023 and

submit its report within on or before 05.09.2023

regarding compliance by the project proponent.

Moreover, the Hon'ble Tribunal was also pleased
/

1I!f\o direct
c( (~L~

~ 'v S\,\ proceedings

the JSPCB to take appropriate

against the project proponents for

of environmental compensation for

environmental norms.
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5.That, it is humbly stated and submitted that the

JSPCB has computed the Environmental Compensation

of the Unit in question as per the report of the

CPCB in house Committee on methodology for

assessing Environmental Compensation and action

plan to utilize the fund for the period when the

pt CTO was issued to the Unit (i.e. 06/04/2010)

to 15/08/2023 amounting to INR 07,62,50,000.00/-

(Rupees Seven Crores Sixty Two Lakhs Fifty

Thousand Only) and a show cause Notice has been

issued to the Unit to explain their part on the

above mentioned Interim Environmental

Compensation vide JSPCB's Ref. No. B 2150

dated 04/09/2023.

Photocopy of the JSPCB's

Ref. No. B - 2150 dated

04/09/2023 lS enclosed

herewith as Annexure

'A' .

it is humbly stated and submitted that the

Committee as constituted by the Hon'ble NGT

its report vide email dated

The Committee has visited the site in

. tt, t..,
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question on 24/08/2023 for the 2nd time as per the

direction of the Hon'ble NGT. Observations of the

Committee members vis a V1S issues raised by the

complainant/applicant and implementation of

remedial measures by the Committee based on the

Site inspection and the documents submitted by

the Project Proponent has been included in the

said Report.

Photocopy of the Report

of the Joint Committee

as constituted by the

Hon'ble NGT submitted

vide email dated

04/09/2023 is enclosed

herewith as Annexure

'B' .

7.That, this Counter Affidavit is filed bonafide

and in the interest of justice.

8.That the statement made an forgoing paragraphs

are true to my knowledge an annexure are true

copy of its original. 'v-V--~~~)~
1 DEPONENT

.,.
,"
I
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I:
Verified at Ranchi on this the day of 6. September,

2023 that the averments & facts stated herein above

VERIFICATION:

are true and correct to my knowledge and belief and

nothing material has been concealed therefrom. ~

..._Jv-I-\~~
1J ~ DEPONENT

1V~
"'A.Y~.Ue

IAN••···j
~

-"
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JHARKHAND STATE POLLUTION CONTROL BOARD
TA DIVISIONBUILDING(GROUNDFLOOR), H.EC., DHURWA,RANCHI-834004

Phone.: 0651-24008511240085212400979/240184 7. Fax-0651-2400850/138.
Web site: www.jspcb.nic.in:e-mail: ranchijspcb@gmail.com

Ref.No. PCINGT/88/2022/ .. Ranchi, dated-

From,

Yatindra Kumar Das
Member Secretary

To,

.Mis Monnet Daniel Coal Washery,
Mouza-Churi & Bisrampur, Khalari, Ranchi

Sube- Show Cause Notice under section 25 of the Water (Prevention & Control of PoUution) Act, 1974 and under
section 21 of the Air (prevention & Control of PoUution) Act, 1981-Regarding.

Whereas, you have been granted Enyironmental Compensation (EC) by MoEF, Gol vide Ref. No. J­
IlOi51260/2008.1(A)II(M) dated-IO.12.2008 for expansion of Coal Wasbery from 0.9 Million TPA to 5.0 Million TPA.

Whereas, you have been granted Consent-to-Establish (CTE) granted vide Ref No. N-5 dated-09.03.2009 at Plot No.-
20(P),211 (P)& 490(P), Khata No.- 41,67, Mauza-Churi & Bishrampur, Ranchi, Area-6.07 Ha., Investment-4318 Lac for
production of Raw Coal Input-5 Million TP A.

Whereas, you have been granted Consent-to-Operate (CTO) vide Board's Ref No. JSPCBIHO/RNCICTO-
11502577/10221265 dated 12.03.2022 with project cost Rs. 49,%,70,461/- for the production capacity of Raw Coal Input-
5.0 MiJlion TJ>Afor the period upto 31.12.2023.

Whereas, Hon'ble NGT, Principal Bench, New Delhi in its order dated 04.01.2023 has consitituted Joint Committee
comprising the Regional Office of MoEF&CC at Ranchi, Jharkhand State PoUution Control Board, 'and the District
Magistrate, Ranchi to investigate the matter and submit the report to the Hon'ble NGT. The committee visited the site on
26.09.2022 and reported their observations and recommendations to the Hon'ble NGT, along with an action taken report.

Whereas, Regional Officer, Regional' Office, 1harkhand State Pollution Control Board, Ranchi vide Ref. No. 182 Ranchi,
dated 28.03.2023 has submitted Joint Committee report informing that you have not constructed catch drain, Siltation Pond
and broken Boundary wall near the river, also in sufficient plantation..

Whereas, the Environmental Compensation of the unit has been Computed as per report of the CPCB in house Committee
on methodology for assessing Environmental Compensation and action plan to utilize the fund. The calculation of which is
below:-

I l"-l,.f'_-
• ' 6:handaniShowGa\ll!elRNC , I..\ \ ru h "1.;;J '/'-. ,/ ,_,i'~" ...~y.~

: ~.-,
<; ". N·.jl".~·

. ~.

Nature of violation - Non complianceofCTO conditions.

Basis to levy the Environmental Compensation - Pollution Index
The environmentalcompensation is basedon the following formula:

EC= PIxNxRxsxLF
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~--------------------------------------------------------------------------~
Now in this case,
PI is to be taken as 50 as the industry (Coal washeries) belongs to Orange category as per CPCB's

guidelines.
N is to be taken as 4880 days (from 06/0412010 to 15/08/2023).

R is to be taken as 250 (as per CPCB's guidelines).
S is to be taken 1.0 as the unit belongs to Medium Scale as per Notification No. - S.O. 1702(E) - dated
01/06/2020 of Ministry of Micro, Small and Medium Enterprises (S could be 0.5 for micro or small, 1.0
for medium and 1.5 for large units as per CPCB Guidelines).
LF is to be taken as 1.25 as the population of Ranchi is > 1million. (District Census Handbook, Ranchi

of 2011).

Therefore,
EC (per day) = PI x R x S x LF

= 50 x 250 x 1.0 x 1.25
= ~ 15,625.00/-

Henceforth, the Environmental Compensation for one day comes out to be ~ 15,625.00/-. So, the total
Environmental Compensation for 4880 days comes out to be f 7,62,50,000.001- (i.e. Seven Crores
Sixty-Two Lakhs Fifty Thousand Only).

Now, therefore in view of above facts a show cause notice is being issued to explain your part on the above mentioned
interim EnvironmentalCompensationwithin 07 days from the date of receipt ofthis letter. You are given an opportunity to
be heard in personon 11.09.2023at 11.30AM inthe Office Chamberof Member Secretary.

Yours faithfully

SdI-
(YatindraKumar Das)
Member Secretary

MemoNo.:...1>.::.~.~.?:9.. Ranchi, dated- 04 \b~ 1'U) 2.3
Copyto RegionalOfficer,Regional Office, Ranchi for informationand necessary action from his end.

~~~~

ChandanlShow CauseIRNCl176
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9/5/23, ?,;25AM Gmail - Regarding Report on Environmental Pollution by Monnet Daniel Washery situated at Khalari Block of Ranchi District, J ...
(" )

• ~-O

Gmall JSPCBRANCHI<~

Regarding Report on Environmental Pollution by Monnet Daniel Washery situated
at Khalari Block of Ranchi District, Jharkhand in the matter of Krishna Chouhan
Vs State of Jharkhand in O.A. No. 479/2022 transfer to Hon'ble National Green
Tribunal, Eastern Zone Bench, Kolkata through Hon'ble National Green Tribunal,
Principal Bench, New Delhi, Date of Hearing 18-08-2023.
1 message

REGIONAL OFFICE JSPCB RANCHI <roranchi47@gmail.com>
To: ranchijspcb <ranchijspcb@gmail.com>

Mon, Sep 4, 2023 at 4:53 PM

Sir,

Sir,
Please find enclosed report on Environmental Pollution by Monnet Daniel Washery

situated at Khalari Blockof RanchiDistrict, Jharkhand in the matter of KrishnaChouhanVsState
of Jharkhand in O.A. No. 479/2022 transfer to Hon'ble National Green Tribunal, EasternZone
Bench, Kolkata through Hon'ble National Green Tribunal, Principal Bench, New Delhi, Date of
Hearing 18-08-2023. Committee Report and along with photographs are attached for your
information and necessaryaction.

(Gopal Kumar)

RegionalOfficer, Ranchi

2 attachments

~ inspection dated·24.08.2023 Final NGT Report.pdf
576K

~ Monnet washery word pics 24-8·2023 (1) (1).pdf
2688K

https:llmail.google.com/maillu/1I?ik=1 bc6efSf7b&view=pt&search=all&permthid=thread-f:1776105954579319122&simpl=msg-f:17761059545793. .. 1/1
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· - - - --- ----------------------

"

Photo 1& 2: Photo of pucca/concrete wall and plantations in the east and north east direction of project.

Photo 3: Photo of gate in east direction of project Photo 4: Photo of road adjacent to project boundary
in the east -north east direction

PhotoS:Photo of boundary wall and plantations in Photo 6: Photo of hump around the waste/ rejects
The east -north east direction. inside the project.
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Photo 7:Photo of wall between project and river/ Photos : Photo of pumps and shade over them
nallah inside the project.

Photo 9: Photo of boundary wall and plantations PhotolO:Photo of coal stock and space left for move
In the north direction. ment of trucks/HEMM.Adjacent road can also be seen

Photo 11: Photo of concrete boundary and
plantations in the north direction of project

Photo 12 : Photo of coal silt on road adjacent to
project boundary in the north direction

21
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Photo 13: Photo of concrete boundary and Photo 14 : Photo of boundary wall between project
plantations in the north west direction of project. and river. Closed conveyor can be seen

Photo 15: Photo of boundary wall between river Photo 16: Photo of boundary wall between project
and railway siding. New plantations can be seen. and river.

Photo 17: Photo of earthen material/clay material Photo 18: Photo of improper tarpaulin covering over
put on the slopes facing Sonadubi river. one of the coal transportation trucks.
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Photo 19 Photo of water spraying arrangements at Phot020:Photo of fixed water sprinklers operational
the coal hopper. at the railway siding

Photo 21: Photo of siltation ponds in the project in Photo 22: Photo of coal silt! slippery road adjacent
the north west direction.

Photo23: Photo of road cleaning by payloader
during inspection of committee members.

Phot024: Photo of wall and tank's wall adjacent to
Sonadubi river.
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Photo 25 :Photo of tanks walls slightly increased. Photo 26 : Photo of concrete drain in between project
and Sonadubi river.

Photo 27 : Photo of concrete wall in between
project and Sonadubi river.

Photo 28: Photo of some local people taking fishes
from Sonadubi river adjacent to the project.

Photo 29 : Photo of internal clean road in the
project.

Photo 30: Photo of gate in the east direction where
hump/drains may be provided.
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photo 31: Photo 32:

Photo 31 to 32 : Photographs of committee members during the site visit of Mis Monnet Daniel
Washery

Photo 33: Photo 34:

Photo 33 to 34 : Photographs of committee members during the site visit of Mis Monnet Daniel
Washery
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